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This appeal is allowed. For Order, see order of date in 

Customs Appeal No. 20032 of 2020.  

 

 

 

(P.A. AUGUSTIAN) 
MEMBER (JUDICIAL) 

 
 

 
 

(PULLELA NAGESWARA RAO) 
MEMBER (TECHNICAL) 

 
Sasi 

 

 

 

 


